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(k) At m u  o f tfa« «ugar mills are 
ocHipoiite units engaged in othar in
dustries ilso , information regarding 
capital invested in the sugar industry 
U ant ceparately available.

(c) During the season 1066-67 sugar 
production up to the 7th July, 1967 
totalled 21.16 lakh tonnes valued at 
Ba. 220.8 crores excluding excise duty.

(d) The consumption figures for the 
current sugar year will be available 
after the close of the year in October, 
1867. However, during 1965-6ff the 
consumption was 28.01 lakh tonnes of 
sugar which works out to 5.7 kg. per 
capita consumption per annum.

(e) and (f). During the year 1906, 
4.41 lakh tonnes of sugar was export* 
ed with an estimated foreign ex* 
change earning of Rs. 17.98 crores. A 
feubsidy of Rs. 20 crores was paid 
thereon. Sugar was exported to 
U.S.A. U.K., Canada, Malaya/Singa
pore, Hong Kong, France, Iran, South 
Vietnam, Iraq, Zambia and Lebanan

(g) and (h). During 1966-67 i.e. 
from 1st April, 1966 to 31st March, 
1967, letters of intent/licences have 
been issued for the establishment of 
6 new sugar factories. The required 
particulars of these are given in the 
attached Statement II laid on the 
Table of the House. [Placed in Lib
rary. See No. LT-1183/67].

Development of Port of Navlakhi

•574. Shri ftriraj MeghrajJ) Dhran-
gadhra: Will the Minister of Trans
port and Shipping be pleased to 
state:

(a) the schemes which ate under 
consideration for the development of 
the Port of Navlakhi in the Hawathn; 
Creek of the Kutch gulf; and

(b) whether Government propose 
to provide this Port with a tnuch- 
aw*M  outlet to the Gujarat and 
ftxHaa hinterland by a direct d) 
wad link and (ii) rail link via Hal-0|UJ|

Wba Minister at Tiahsfsil an* 
thtHPfc* ( » t .  V . K . ft. V . B ao):
(a) The executive responsibility for 
the development of Navlakhi (tort 
rests with the State Government. 
The Government of Gujarat have re- 
ported that the following schehies
have been suggested m the Fourth 
Five Year Plan for the development 
of this port:

(Rs. in lakhs)
(1) Additional Wharf with

railway sidings. 5.00
(ii) Three barges. 3.30

(iii) One tug. 7.20
(iv) Improvements to road

and drainage. 2.80
(v) Converting the tin shed

into Class IV quarters 4.00

21.50

(b) (i) Road Link via Halvad:

The State Government, who are 
responsible for the provision of a road 
link to the Port, have furnished the 
following information:

A road of the State highway 
standard already exists from Nav
lakhi to Morvi (27 miles). The road 
from Morvi to Halvad (24 miles) 
requires improvement work is in 
progress in about 10 miles and im
provement of the remaining 14 miles 
at a cost of Rs. 1100 lakhs, as a 
part of the Central Road Fund 
programme, is under consideration.

Halvad is connected to Dhranga- 
dhra andJSurendranagar by a direct 
asphalt road t>f the State Highway 
standard.

(ii) Rail link via Halvad:

The Port of Navlakhi and its hin
terland are already served by 
rail by a metre gauge route, Halvad 
being connected to Navlakhi «ia 
Dhrangadhra, Surendranagar and 
Wankaner. H e  Jhund-KancDa road 
gauge line (ISO) Miles: asttwMad
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cost Ha. I486 crorea) which is now 
under construction and which is 
likely to be completed by October 
1969, will cater to the needs of 
Navlakhi and itg hinterland, as, 
with the completion of this line, 
Halved will be connected with Nav- 
lakhi by another route via Maliya 
and Oehmsara

Scheduled Tribe Population residing 
In Reserved and General Constituen

cies In Maharashtra

6575. Shri D. S. PatU: Will the
Minister of Law be pleased to lay on 
the Table a statement showing the 
percentage of scheduled tribe popu
lation rending outside the scheduled 
tribe area's in each constituency, both 
reserved and general, as delimited 
during the last General Elections for 
purposes of Sta'e Legislatures and 
Lok Sabha seats in the Vidarbha Di
vision of Maharashtra State7

The Deputy Minister in the Minis
try eff Law (Shri ID. R. Chavan):
Hie required information is not avail
able either with the Election Com
mission or with the Government of 
India
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